NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 05.08.2022 (FRIDAY)
COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)
For Admission (After Notice)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | The Peersless General Finance Shourya Mandal Faraz Anees-R1
No. 121 0f 2022 Investment Company Ltd. Devesh Tripathi
Vs.
Bhagwati Developers Pvt. Ltd. & Ors.
2. Comp. App. (AT) | Shikha Holdings Pvt. Ltd. & Anr. Indrani Ghosh Faraz Anees-R1
No. 123 0f 2022 Vs. Devesh Tripathi
Peerless General Finance And
Investment Company Ltd. & Ors.
3. Comp. App. (AT) | Jayanta Roy & Ors. Orijit Chatterjee Faraz Anees-R1
No. 124 0f 2022 Vs. Devesh Tripathi
The Peerless General Finance and
Investment Company Ltd. & Ors.
For Hearing
4. Comp. App. (AT) | Ariisto Alert Residents Association Ritesh Khare Viraj Parish
(Ins) No. 355 of | Vs, Nitin Mishra-R1
2021 Prestige Estates Projects Ltd. & Ors. Tishampati Sen
(PH) Chintan Gandhi-R2
5. Comp. App. (AT) | Abhishek Singh Swaroop George Nithish V Bangera
(Ins) No. 235 of | Vs. Sunil Fernandes
2021 & I.A. No. Huhtamaki PPL Ltd. & Ors. Hitesh Buch-R1
2411 of 2022 Salil Thakore-R3
6. Comp. App. (AT) | Kanoria Chemical & Industries Ltd. Aneesh Sadhwani Udita Singh-R1
(Ins) No. 618 of Vs. Rohit Gupta
2021 & LLA. No. Vijendra Kumar Jain & Ors. Aatreya Singh-R2 &
1647 of 2021 R3
7. Comp. App. (AT) | Indian Overseas Bank Ramesh Chandra Pranay Agarwal
(Ins) No. 713 of | Vs. Prusti
2021 & I.A. No. Renault Developers Pvt. Ltd.
1896 of 2021
8. Comp. App (AT) | Jaiprakash Associates Ltd. Ruchira Gupta B.S. Bagga-R6 to
No. 302-315 of Vs. R11
2019 Neena Somani & Ors. R.S. Singh-R22
Nitin Chauhan




9. Competition App. | Dilip Gaur Nisha Kaur Uberoi Bindu K. Nair
(AT) No. 19 of Vs.
2018 Competition Commission of India
With
10. | Competition App. | Rajeev Gopal Nisha Kaur Uberoi Bindu K. Nair
(AT) No. 20 of Vs.
2018 Competition Commission of India
With
11. | Competition App. | Sanjay Kumar Verma Nisha Kaur Uberoi Bindu K. Nair
(AT) No. 21 of Vs.
2018 Competition Commission of India
12. | Competition App. | Eveready Industries India Ltd. SagardeepRathi Udayan Jain-R1
(AT) No. 22 of (Eveready) Manika Brar-R2
2018 Vs. Kalyani Singh-R3
Competition Commission of India &
Ors.
With
13. | Competition App. | Shri Indranil Roy Chowdhury Sagardeep Singh Ishkanan Singh —R1
(AT) No. 28 of Vs.
2018 Competition Commission of India &
Ors.
With
14. | Competition App. | Shri Partha Biswas Sagardeep Singh Ishkanan Singh —R1
(AT) No. 29 of Vs.
2018 Competition Commission of India &
Ors.
With
15. | Competition App. | Shri Kunal Gupta Sagardeep Singh Ishkanan Singh —R1
(AT) No. 30 of Vs.
2018 Competition Commission of India &
Ors.
With
16. | Competition App. | Shri Amritanshu Khaitan Sagardeep Singh Ishkanan Singh —R1
(AT) No. 31 of Vs.
2018 Competition Commission of India &
Ors.
With
17. | Competition App. | Shri Suvamoy Saha Sagardeep Singh Ishkanan Singh —R1
(AT) No. 32 of Vs.
2018 Competition Commission of India &
Ors.
With
18. | Competition App. | Shri Anil Bajaj Sagardeep Singh Ishkanan Singh —R1
(AT) No. 33 of Vs.

2018

Competition Commission of India &
Ors.

With




19. | Competition App. | Indo National Ltd. Anuj Berry Udayan Jain-R1
(AT) No. 34 of Vs.
2018 Competition Commission of India &
Ors.
With
20. | Competition App. | Hemant Gupta A. Chakrabarty Udayan Jain-R1
(AT) No. 37 of Vs.
2018 Competition Commission of India
With
21. | Competition App. | P. Dwaraknath Reddy A. Chakrabarty Udayan Jain-R1
(AT) No. 38 of Vs.
2018 Competition Commission of India
With
22. | Competition App. | R.P. Khaitan & Ors. A. Chakrabarty Udayan Jain-R1
(AT) No. 39 of Vs.
2018 Competition Commission of India
23. | Competition App | All India Chess Federation Shalini Kaul Balaji Subramanian-
(AT) No. 74 of Vs. R1
2018 Competition Commission of India & Neha Mishra
Ors. (R2 -R5)
24. | Contempt Case Seth Chemical Works Pvt. Ltd. & Ors. Soumya Dutta Shwetaank Nigam-
(AT) No. 04 of Vs. R1 & R2
2021 in Comp. Urmila Ray & Anr. Ashish Choudhury
App. (AT) No.
99 of 2020 With
25. | Contempt Case Urmila Ray & Anr. Dhruv Surana Soumya Dutta
(AT) No. 06 of Vs. Avishek Guha for
2021 in Comp. Seth Chemical Works Pvt. Ltd. & Ors. Contemnors 1-5
App. (AT) No.
99 of 2020
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

